2 kotak General Insurance

KOTAK SHOP SECURE
ENDORSEMENT / EXTENSION WORDINGS

SECTION Il - BUSINESS INTERRUPTION (FIRE)
CLAIMS PREPARATION COST
Attached to and forming part of the Policy No

In consideration of the payment by the Insured to the Company of additional premium, it is hereby
agreed that, subject to the conditions of the Policy, and notwithstanding anything contained herein to
the contrary, the insurance by this Policy extends to include costs reasonably incurred by the Insured in
producing and certifying any particulars or details in support of any claim as may be required by the
Company in accordance with the terms and conditions of the Policy.

Limit is as specified in the Schedule.
The claim under this head is payable only subject to prior approval, from the Insurer.

UIN: IRDAN152RP0011V01201920/A0072V01201920

Kotak i General e C Ltd.
Registered Office: 27 BKC, C 27, G Block, Bandra Kurla Complex, Bandra East, Mumbai — 400051. Maharashtra, India.
Office: 8th Floor, Zone IV, Kotak Infiniti, Bldg. 21, Infinity IT Park, Off WEH, Gen. AK Vaidya Marg, Dindoshi, Malad (E), Mumbai — 400097. India.
Toll Free: 1800 266 4545 Email: care@kotak.com Website: www.kotakgeneralinsurance.com. CIN: U66000MH2014PLC260291. IRDAI Reg. No. 152.




